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Lift irrigation Schemes 

8255. Sbri p. N. Solanki: 
Sbrl Brij Raj Singh Kotah: 

Will the Minister of FOOd and Arri-
ealt1ll'e be pleased to state: 

(a) whether there are any lift irri-
gation schemes in the country; and 

(b) it so, the details thereof? 

The Minister of State In the Minis-
try of Food, Arricult1ll'e, Community 
Development and Cooperation (Sbrl 
Annasahlb Shlnde): (a) Yes. 

(b) Lift irrigation devices comprise 
of pumpsets, (diesel Or electrical), 
floating pumping stations, floating 
barges, etc. The methods of execu-
tion of these schemes are as follows: 

(1) Prit)Qte Parties; Loans and sub-
sidies are given to cultivators for the 
purchase of either diesel or electrical 
pumpsets for installation either in 
wells or on the banks of small rivers 
and streams. These pumpsets are 
usually of small horse power ranging 
between 2 to 10. The area generally 
irrigated by each pumpset varies from 
5 to 10 acres. 

(ii) Cooperative lift irrigation 
schemes: These schemes are execut-
ed and run by the cooperative socie-
l' "S. Loan assistance is given to the 
L ,."' ""tive lift irrigation societies for 
carrying out lift irrigation from rivers 
and streams on cooperative basIs. 
Technical guidance is generally given 
to the Cooperative societies in the 
selection of the suitable sites by the 
technical officers in the State Govern-
ments. The area irrigated from eaCh 
of these schemes generally varies 
from 100 to 1,500 acres according to 
the size of the pumps used and avail-
ability of water resources. 

(iii) State lift irrigation Bchemes; 
These schemes are being executed by 
the State Governments. In the States 
of West Bengal, Orissa, Assam, Bihar, 
U.P., Andhra Pradesh, Mysore, Kerala, 
etc. a large l!lumber of pumpsets have 
been installed on the banks of peren-

nial Or semi-perinnial rivers, streams, 
canals etc. for lifting water for irri-
gation. The States of West Bengal 
and Orissa have also installed a large 
number of floating pumping station. 
where barges have been used. Water 
rates are realised from the cultivatom 
for supply of irrigation water from 
these sources. In some States like 
Assam, Orissa, etc. these schemes are 
executed by the Government and after 
execution handed over either to the 
cooperative societies Or to Panchayats 
for running; maintenance, however, iI 
being carried out by the State Gov-
ernments. The area irrigated tram 
each of these schemes is larger than 
the command under the two schemes 
referred to earlier. 

DeIhl Milk Scheme Tankers 

8256. Shri Ram Charan: 
Sbrl Molabu Prasad: 
Shrl Lakhan La) Kapoor: 

Will the Minister of Food and Agrl-
cultllre be pleased to state; 

(a) whether it is a fact that newly 
purchased tankers for Delhi Mila: 
Scheme have started leaking; 

(b) if so, the reasons therefor; and 

(c) the action tak'en against per-
sons responsible for purchasing defec-
tive tankers? 

The MinIster 01 st ~ in the Minis-
try 01 Food, Agriculture, Community 
Development and Cooperation (Sbri 
Annasahib Sblnde):' (a) Of the teB 
Road Milk Tankers recently purchased 
by Delhi Milk Scheme, one has deve-
loped a leak at the welded joint at. 
the outlet pipe. 

(b) The crack in the welding ot 
the outlet pipe occurred because of 
a minor defect in the design of the 
fixtUre tor fixing the outlet pipe. The 
firm haa since taken action tor re-
moving the defect in all the teD 
tankers. Trials of tankers with .modl-
fled·deujIn have not 80 far been CQllll-
pleted. ' 
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(c) No action has been considered 
necessary against persons responsible 
for purchasing the tankers. Part pay-
ment to the finn due against the COIl-
tract has been withheld pending re-
moval of the defect. 

Overtime Allowance In Delhi Milk 
Scheme 

1IZ5'7. Shrl Ram Conn: 
Shrl Molalln Prasad: 
Shri Lakhan Lal Kapoor: 

Will the Minister of Food and Agrt-
,uItnre be pleased to state: 

(a) whether it is a fact that some 
Officers in Delhi Milk Scheme are get-
ting regularly overtime allowance 
more than their basic pay; and 

(b) if so, how many such officers 
in the Delhi Milk Scheme are getting 
allowances referred to above? 

The Minister ot State in the MinIs-
try ot Food,. Agriculture, Community 
Development and Cooperation (Sbrl 
Annasablb Sbindel: (a) Yes, Sir. The 
categories are: 

Milk Drivers 111 
Staff Car Driver 1 
Asstt. Proj ect Officer 1 
Asstt. Chargeman 1 
Store Clerk 1 
Store Attendant 1 
Mate 1 
Fitter 1 

22 

(b) At present, 22 employees out of 
an establishment of approximately 
1750 have been regularly getting over-
time allowance more than their bllSl. ~ 
pay. 
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